
NATIONAI COMPANY LAW TRIBUNAL
NEW OELHI BENCH

NEW OELHI

c. P. NO. 121(ND)2015
cA. NO.

PRESENT: SMr. INA MALHOTRA
Hon.bte Memb€r (J)

ATTEIIOANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OFTHE NATIONAI COMPAITY LAW TRTBUNAL ON 1/,10.2015

NAi'IE OFTHE COMPANY: Ir4/\. SRS.td,

SECTION OF THE COMPANIES ACT: ,/4 2)
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,\ Iiesh proposal has be€n slboitled bI the ld. Counsel for rhe perrione. fo.

consid€mrion ol this Bench. In addirion, the perition€r is llso being dire.i€d ro lile an

atlidrvit undertaking rhar rhe scheh€ if approved, and in le@s lh€reoi rh. inter€st

compo.entworld b€ paid on rime and disbDsed by way of posr dated cheques.

Lr.,,,'-*


